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IN THE CENTRAL ADMINIST&ATIVE TRIBUNAL,JAIPUR BENCH,JAIPUR.
* % %
_ Date of Decisiocn: 30.7.1999
CP 8/98 (OA 139/95)
Nathi Lal, last employed on the post of Loﬁo Foreman; Locc Shed, Bandikui,
Western Railway, Dausa Divisicn, Dausa.
... Petiticner
Versus
Divisional Railway Manager Shri D.R.Sharme, Western Railway, Jaipur Divisicn,
Jaipur.
... Respendent
CORAM:
EON'BLE MR.GOPAL KRISHENA, VICE CHAIRMAN
HON'BLE MR.N.P.NAWANI, ADMINISTRATIVE MEMBER
For the Petiticner ' «e. Mr.Shiv Kumrar

Fcr the Respondent eee Mr.T.P.Sharma

ORDER
; PER HON'BLE MR.GOPAL KRISHNA, VICE CHAIRMAN

Petitiocner, Nathi Lal; in this Contempt Petiticn under Secticn 17 cf the
Adrinistrative Tribunals Act, 1985, has alleged ccrmmissicn cf the cffence cf
contempt of ccurt ageinst the respcncdent for discbeying the directicns cf the
Tribunal given in OA 139/95 cn €.11.1996.

2. We have heard the learned ccunsel feor the perties.
2. It is evicdent frowm the reccrd and the reply filec on behalf cf the
respcndent that the withheld amocunt cf DCRG and the interest therecn heve
been paid by the respondent to the petiticner. The d¢irections cf the
Tribunal having been ccmplied with by the respendent, we find thet ne case cof

contempt of ccurt is macde cut ageinst him.

4. In the result, the Ccntempt Petition is Cdismrissed. Nctice iscsued is

discharged.
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— Kipbaie
(N.P.NAKANI ) (GOFAL KRISHNA)
AN .MEMBER VICE CBAIRMAN
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